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Baala for Fixing Freight ajid Fares on 
HlUy At m s  NG ad MGJLlnes]

4Q3 I. SH R I D U R G A  CH AN D : 
W m the Minister o f R A IL W A Y S be 
pleased to state ;

(a) the criteria on the basis o f which 
freight and fare are fixed on Hilly areas 
Narrow Gauge railway linos and Metre 
Gauge lines; and

(b) the criteria on the basi*- of which 
return railway tickets are issued for the hill 
stations and other important stations?

T H E  M IN ISTER  O F  R A IL W A YS 
fP R O F. M A D H U  D AN D AVATE ) :
(a) Excepting on the Darjeeling Hima
layan Section o f N.F. Railway, over other 
Hill Sections, the basis o f freight and fares 
charged is the same as that charged on rest 
o f the Railway system. There is, however, 
inflation in the distance for charge on 
Hill Sections. Over the D. H. Section of 
N.F. Railway a special higher basis o f 
freight and fares is in force. The justifica
tion for levy o f higher freight and fares 
over Hill Sections is the higher capital cost 
involved in the construction o f these lines 
and the higher cost o f operation.

On other Metre Gauge anti Narrow 
Gauge lines also the basis o f freight and 
fares charged is the same as that charged 
over the rest of the Railway system. There 
is, however, some inflation in the distance 
for charge on some of the recently cons
tructed Metre Gauge and Narrow Gauge 
lines. The distance for charge for over 
these lines has been inflated as it was found 
that construction of these lines was justi
fied only on the basis of inflated distance.

(b) With a view to developing traflic to 
certain specified Hill stations and also 
considering the fact that the economy of 
certain States depend to a large degree on 
tourist traffic, the Railways have been 
tssung Concessional Return Tickets at 
I 1/2 Single journey fares for First and 
Second classes from year to year. Such 
Concessional Return Journey Tickets arc 
not issued for journey to other Stations.
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T H E  M IN ISTER  O F  P E T R O L E U M . 
C H E M IC A LS A N D  FE R TIL IZE R S 
(SHRI H. N. B A H U G U N A ): (a) and

(b). Yes. The proposal has been received 
from the Fertilizer Corporation of India 
and is at present under consideration o f 
the Government. A  decision is likely to 
be reached soon.

Gnuit of Conqtcnsatory Allowance to 
tlic Employee* of Fertilixcr Corporm- 
doa of India Ltd. at Naya Nangal

4934. D R . L A X M I N A R A YA N  PAN- 
D E Y A  : Will the Minister o f P E T R O 
L E U M  A N D  C H E M IC A L S  AN D  FE R 
T IL IZ E R S  be pleased to state :

(a) whether a proposal for the grant o f 
compensatory allowance to the employees 
o f  Fertilizer Corporation o f India Ltd. 
stationed at Naya Nangal (Punjab) on the 
basis o f a similar allowance being paid by 
the Punjab Government to its employees 
posted in this area, has been sent by the 
Corporation management to the Govern
ment for approval after the Board o f Direc
tors o f the Corporation had approved the 
proposal; and

(b) if so, when the proposal is likely to 
be cleared by the Government?

Demands

Memoranda from Ticket Checkins 
Staff

4935- S H R IM A T l M R IN AL G O R E  : 
WUl the Minister of R A IL W A Y S be 
pleased to state :

(a) whether the Government have 
received several memoranda from the 
Ticket checking staff from different divi- 
visions;

(b) if so, what arc the main grievances 
o f the staff; and

(c) what action has been taken by Go
vernment to solve these problems?

T H E  M IN ISTER OF R A IL W A YS 
(PROF. M AD H U  D A N D A V A T E ) :
(a) to (c). A  memorandum from the 
Ticket Cheeking Staff was received through 
Shri Shvam Sunder Lai, M. P. in May, 
1977. The demands and the position in 
their respect are given below:—

Position

(i) T T E s  and conductors should be treated 
as running staff.

(i) Under the Rules, only such staff as are 
directly incharge o f and responsible for 
movement o f trains are treated as running 
staff. As the T icket Checking Staff are 
not directly connected with the movement 
o f trains, they cannot be treated as running 
staff. T h is  issue had been considered a 
number o f times in  the past also and the 
demand not acccpted.

(ii) T h e performance of a T .T .E . is judged by 
the average performance o f the squpd 
working on a common roster. It is only 
in  the case o f such T . T .  Es ose perfor- 
matKC remains below the average o f their 
group that corrective action is taken.

(iii) T h e  cadre o f T T E s  and T C s  should be (iii) Ordinarily, leave reserve is provided in the

(ii) Punitive action against T .C . staff on 
th t ground of low earnings should be 
stopped.

given Leave Reserve Posts in  different 
grades according to the saiKtioned 
ports.

lowest category in each promotion groupj 
however, in certain groups, leave reserve 
is provided in the intermediate grades 
also to a certain extent. CkJnsistent w ith 
this policy, at prefent, leave Reserve clement 
for T T E s  is provided in grade Rs. 330-560 
(RS) to the extent o f 50% and the balance 
in  the grade o f T C s  [i.e. in  scale Rs. 26o-< 
400(RS)].




